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Membess to create that atmosphere in
the country that so far as this parti-
cular section is concerned, the law 1s
going to be enforced irrespective of
the persons concerned. With that I
would request the hon. Members not
to press for the appomntment of this
Commattee, as it will not serve any
useful purposze at the present stage.

Shri Sonavane (Sholapur—Reserv-
ed--Sch  Castes) Why has the
Deputy Minister brought n God for
tus help 1n this matter?

Mr, Chairman: I rind Shn V P.
Nayar is not here in the House.

Shri T. B. Vittal Rao: What about
the amendments?

Mr. Chalrman: There are two
amendments—one by Shri Guha and
another by Shri Prabhat Kar. I find
Shr1 Guha s not present

Now the question 1s:

“That for the original Resolu-
tion, the following be substituted,
namely.—

“In view of the present foreign
exchange difficulties and in view
of a large number of cases of
wviolation of Foreign Exchange
Regulation Act, this House is of
opinion that steps be taken to
amend the law s0 as to ensure—

(a) speedy disposal of all the
cases of violation of the said
Act, in open court; and

(b) deterrent punishment for
such offences;”.

The motion was negatived
Mr. Chairman: The gquestion is:

“That for the onginal Resolution,
the following be substituted, namely—

“In view of undisclosed foreign
exchange held by various indus-
trialists and others through mal-
practices and in view of a large
number of cases of violation of
Foreign Exchange Regulation Act,

Maloractices in CHAITRA 21, 1881 (SAKA)

Resolution re
Export of Monkeys
this House 1s of opinion that a
Commuttee consisting of Members
of Parhament be appointed to
enquire into and report on the
measures to be taken, if neces-
sary, by amending the existing
Act with a view to eradicate mal-
practices 1n foreign exchange.”
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The motion was negatived

Mr. Chairman: The question is:

“This House 1s of opmion that
m view of undisclosed foreign
exchange held by various indus-
trialists and others, a Commuttee
cons st'ng of Members of Parlia-
ment be appointed to ¢nquire inta
and r.port on the measures which
ought {0 be taken with a view to
effectively crad cate malpractices
1n foreign exchange "

The motion was negatived

1713 hrs

RESOLUTION RE: EXPORT OF
MONKEYS

Shri Mohan Swarup (Pilibhit): I
beg to move:

“This House 1s of opinion that
the export of monkeys be banned.”
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F oA AT g NN Iw
ey ferd A e F Re
TR TqT AL G T, Ny 7
£% BUTY, QRXY F 43 g%, QeUL H
URe,000  FRT FET AX MR |
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Shrl Khadilkar (Ahmednagar): A

good foreign exchange earner.
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tndia has always existed for
humanity and not for herself, and
it is for humanity and not for
Rerself that she must be great”
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T § 1 agE ¥ T ARRaT &
wg Awcax d

Shri Khadilkar: What iz the ruling
-export price for one monkey?
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The Minister of Commerce (Shri
Kanungo): Cons:idering the past pre-
cedents of this House, if a documens
.8 placed on the Table, its genuine-
ness has got to be guaranteed by the
Member concerned.

Shri Braj Raj Singh: That 1s print-
‘d -

Shri Mohan Swarup: That is print-
d matter.

Resolution re: APRIL 11, 1958 Export of: Monkeys
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Shri Kanunge: I have only men-
tioned that the hon. Member's assur-
ance is good encugh as far az the
House is concerned. That is the
previous ruling of the Chair In any
case, I would submit that the genumne-
ness of the letter should be guaranteed
by some authority for your satisfac-
tion.

Mr. Chalrman: All right: if it is so
desired. it may be placed on the Table
after reading Then we will see

Shri Mohan Swarmp: That is an
open letter to Nehru:

It reads as follows:

“When a few years ago the
world was stunned by the death
of one of the greatest men of all
time, Mahatma Gandhi, our grief
m Great Britan was hardly less
.profound than m India When for
a brief spell he left India and
came to London, I was privileged
to meet him and attended meet-
ings addressed by him These
were unforgettable moments It
was almost as if one was in the
presence of the world's greatest
teacher, 2,000 years ago It was
as if St Francis of Assisi, whom
the world specially remembers on
“World Day for Animals”, insti-
tuted by that equally greas
humanitarian, Miss Margaret Ford,
had come to Iife. Our hearts
ached for you, Sir, knowing your
intense admuration for your friend
Mr Gandh a Saint whom we
could ill afford to lose.

* Our grief and India's sorrow
were somewhat tempered when
you, Mr. Nehru, became India‘s
Prime Minister Our faith in you
has not been misplaced, seeing the
cologsal good you have done for
your country and for man n
general. We looked upon you as
the person upon whom Mr,
Gandhi’s cloak of goodwill,
charity and saintliness had fallen.

A wave of Indignation ran
through Great Britain when in
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January, nearly 400 little friendly
Indian monkeys perished at
London Airport. The whole world
was shocked to learn that these
little Indian monkeys were destin-
ed for the U.S.A. where the moss
revoltingly cruel and totally un-
necessary experiments awaited
them. They would have been
shot up nto the air, strapped in
harnesses. Some of these little
Indian monkeys have been seven
times higher than man, wheo,
needless to say, is far too coward-
ly to allow himself to be shotup
80 and 100 miles. Many would
have been used for “Polio”
research by heartless, and con-
scienceless monsters in human
form, who forget (deliberately, of
course!) that Polio is a disease
brought about by man because of
his wrong food and because of all
the vaccinations and immunisa-
tions, none of which have the
slightest “raison de’ etre”.

Everyone 1n England said:
‘How shocking! We must bring
this terrible fate awaiting Indian
monkeys to the notice of Prime
Mmister Nehru, who will no doubt
take steps to have this outrage
agamnst civilisation and humanity,
stopped forthwith!’,

It was then reported in all
British newspapers that you
indeed had stopped this scandal
and every animal-lover through-
out the world blessed you and
thanked you m his heart.

Now the news has reached us—
a news we find difficult to believe
—that you have reversed your
decision and given permission for
these little Indian monkeys to be
exported again to be killed in the
U.S.A. by the most inhuman and
revolting, diabolical and satanic
‘ways, human monsters have been
able to devise, to satisfy their
sadistic curiosity. Another cry of
dismay and despair has run
through Engiand, and in fact,
through the whole civilised world.

I, who so mmmensely admired
you, cannot believe that you have
been told the truth about these
Indian monkeys. I believe that
you, one of the world's greatest
Pacifists, would almost declare
war on the US.A. if you knew
what these Americans do to
India’'s monkeys .

Let me copy from a Dutch
newspaper.

‘If you, 1n England, have influ-
¢nce with the Prime Minister of
India, please use that influence
and implore Mr Nehru to stop
this outrage. These Indian mon-
keys are used to test jackets
for space-travel They are strap-
ped in air-tight jackets and placed
in air-tight rooms 'Then all air
13 pumped out of these jackets
and out of the room as well
How long can these monkeys
survive without air? After some
seconds, their eyes bulge and
yump out of their sockets as they
struggle for breath. On their
lips, foam thickered with blood,
appears. Although strapped, their
bodies and faces convulse in ‘the
final  death-struggle. Fiendish
demons 1n Men’s clothes watch
them, stop-watch in their hands,
15—20 seconds. Their little
hearts still beat and then they
render spirt’

When these monkeys have
reached an altitude of 80 or 100
mules, 1t appears that poison gas
finishes them off, f they should
be alive still.

When I translated these hnes
into English, sleep would not come
to me for almost a week, Mr.
Nehru! I walked about, lay down
again and walked about again I
visited a London laboratory and
saw little Indian monkeys
huddled together, waiting for
merciful death to come. And the
American vivisector beats the
London vivisector in diabolical
cruelty.
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We, in England, are perplexed
that you, Mr. Nehru, can bring
such sorrow upon us. How could
you do it, Mr Nehru!

Please, Mr. Nehru, do think

again! and to reverse your deci-
sign once more!”.
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Mr, Chairman. Resolution moved

“This House 13 of opinion that
the export of monkeys be ban-
ned”

1735 hrs

STATEMENT RE SHOOTING DOWN
OF 1AF AIRCRAFT IN PAKISTAN

The Minister of Defence (Shri
Krishna Menon) Government deeply
regret to report to the House the loss
of one Indian Air Force Canberra air-
craft on the morning of the 10th
April 1859

In view of the circumstances m
which this event occurred and in view
of the various reports that have
appeared m the press and the concern
of the House itself, Government would
like to place all the available facts
before the House

In the normal flying programme of
the day, one Canberra aircraft
equipped for survey photography and
not fo1 bombing or hostile purposes
took off from an I AF asufield on the
morning of the 10th April at 6 am
It however, failed to return within
the expected time

The mussion of this aircraft was to
take aerial photographs for the Survey
of India of the territory of the Union
in the areas of Himachal Pradesh,
Punjab and Jammu and Kashmir
The lost atrcraft was scheduled to
complete 1ts task within a period of
four or five hours and should there-
fore have returned to its base not later
than 11 O’Clock on the morning of
the 10th of April

The aircraft, however, failed to
return and was awaited until mid-
day Thereafter, the Air Force autho-
rities, m accordance with the usual
practice, ordered a search in the area

CHAITRA 21, 1881 (SAKA) Shooting down of 11184

IAF Awcraft in Pakiwstan

which was to be surveyed by wae
missing plane

News reached Air Headquarters,
and I believe the publhic generally,
after mid-day that Pakistan Radio
had announced that “an umdenti-
fied' aircraft had been intercepted
by Sabre Jet Fighters of the Pakis-
tan Air Force and had been shot
down Similar reports, later in the
day, stated that the aircrew of the
plane that had been shot down had
been picked up and taken to
Rawalpindi

Later some time in the evening of
the 10th similar reports, and the
papers printed in the evening, men-
tioned the mcident and that an IAF
Canberia was the aircraft shot down
About this time, a Press Trust of
India report also stated that two
Indian Air Force men who wecre the
crew of the shot-down  aircraft,
mentioned by them also as an TAF
Canberra were taken to Rawalpindi
The House should be informed that
no communication had reached
either the Government through dip-
lomatic channels or Air Head-
quarters through Pakistan A: Force
channel; at the time of the incident
or later in the day at any time

This morning A: Hecdquasters
as 1< customary 1n such contexts,
communicated with Pakistan Aur
Headquarters, and were informed
that the lost aircraft was 1 Canbeira
of the Indian Air Force Thiy v 1e
also informed that the pi'~ anc the
navigator who were the »0't rrew of
the awrcraft had been injuied and
were 1n  Rawalpindi An  Head-
quarters were also informed by the
Pakistan Air authorities thar these
two men would be returned to India
Thev are now on their way home 1n
a Pakistan Air Force freighter air-
craft Government regret to :av
that both the airmen have been in-
jured but fortunately not grievous-
lv The House should be informed
that this type of Canberra cairies no
arms or weapons From the fact
that the aeroplane was shot down in





